GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE
DEPARTMENT OF HEALTH AND FAMILY WELFARE

LOK SABHA
UNSTARRED QUESTION NO. 1616
TO BE ANSWERED ON 11" FEBRUARY 2022

COVID-19 VACCINATION TO PRISONERS
1616. SHRI PARVESH SAHIB SINGH VERMA:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) the details of the progress of vaccination of prisoners in the jails across the country;

(b) the total number of prisoners who have contracted COVID-19 during the pandemic across the
country, jail-wise

(c) the details about the highest, lowest and average figure of infection and death rates during the
pandemic in the jails across the country; and

(d) the steps undertaken to control the spread of the disease by authorities concerned?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE
(DR. BHARATI PRAVIN PAWAR)

(a) to (d) As on 7" February 2022, a total of 6,41,252 vaccine doses have been administered to prisoners
across the country, out of which 4,29,209 are 1% dose and 2,12,043 are 2" doses as per data available on
Co-WIN portal.

Union Ministry of Health & FW is keeping a close watch over evolving COVID-19 scenario in the
country and has been in regular interaction with the States/UTs. Union Ministry of Health has
coordinated and supported States to upgrade and strengthen the health infrastructure and requisite
logistics to manage COVID-19 pandemic. Various initiatives have been initiated by the Government to
provide technical guidance and further strengthen health infrastructure, clinical management of COVID-
19, availability of essential logistics including drugs and medical oxygen supply to manage COVID-19.
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